






VALEDICTORY REMARKS BY HON. SPEAKER 

19.10.2021 

Hon. Members, today as we draw the curtains to the Sixteenth Session of the 

Seventh Legislative Assembly, which commenced on the 18
th
 October, 2021. 

We transacted a productive business, which was spread over a duration of  13 

hours and  25 minutes , during its 2 days session. 

 

The Hon. Members, performed their legislative duties in an efficient manner 

and have represented their constituents in a true sense, because they have 

deliberated matters of urgent public importance, in the form of 77 Starred and 

225 Unstarred Questions, out of which 3 Starred were orally answered and the 

rest of the Questions were laid on the Table of the House. 

 

In this Session, 16 Zero Hour Mentions, 4 Calling Attentions, 15 Obituary and 

10 Congratulatory References, were taken up. Besides 15 Papers were laid on 

the Table of the House. 

 

 The Assent of the Hon. Governor to 19 Bills passed by the Fifteenth Session, 

2021, were reported in the House. The Fifth Report, 2021, of the Business 

Advisory Committee Report was presented in the House. 

 

The Supplementary Demands for Grants for the year 2021-2022 (Second Batch) 

were presented, discussed, voted and passed by the House and the connected the 

Goa Appropriation (No. 5)  Bill, 2021, was passed by the House. 

In addition to the Appropriation Bill, 2 other Government Bills, namely the Goa 

Preservation of Trees (Amendment) Bill, 2021  and the Goa (Verification of 

Tenants) Bill, 2021, were referred to the Select Committee. 

 



 

       In conclusion, I would like to thank the Hon. Leader of the House, Dr. 

Pramod Sawant, the  Hon. Leader of the Opposition, Shri Digambar Kamat, the 

Hon. Dy. Speaker, Shri Isidore Fernandes, all the Hon. Members, Secretary, 

Namrata Ulman, the Officials/staff of the Legislature and the  Government 

Departments and the various agencies, for making this Session, an eventful one. 

        I would also place my appreciation to the Members of the media, for 

effectively covering the business transacted by the House to the doorstep of the 

common man. 

 

      Let us now rise for the National Anthem. 

 

       I now adjourn the House Sine die. 

 

     ******** 
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